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Office of Assistant Commissioner State Tax, Raipur Circle-10,

10-Apr-26

Government

AGS Transact Technologies Limited
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Annexure 7

1 16-09-2025 16,83,531 16,83,531.00) Unsecured| No - - - - -
Chtatiscarh
2 Smt. Purabi Nayak, Deputy Commissioner of CT & GST, CT & GST 6-09-202: 6( 6, Insecurec No - - - 1,18,057 - im of Rs. is rejected as the demand amount was paid on 2!
2 |Sm PusbiNoyake Depuy Commise 16092025 9.97.21,060 9.96.03,003.00 Unsecured] 54 Clam of R. 118057 s refected as the demand amount was pa on 28,10.2024
3| The Commercial Tax Offcer (Audit- 1.10, DGSTO-01, Bengaura 15092025 1830122 183012200 Unsecured] No - - - - -
The President of India, on behalf of Gowt. of India through the DY 3.
4 13-10-2025 5,81,84,721.00 5.81,62,561.00 -cure No - - - 22,160.00 mount of Rs. 2: s bee rejected as the same was paid on 2
Comsiner of Tox (TD%) - 1 (1) Mumabat Unsecured Amount of Rs. 22160 has bee rejected as the same was paid on 07.03.202;
. ] . . 23092025
5|t Tox Deparment, G, N R Machtar. St Tax Ofese 3. Revised elaim on 02-12-2025 and| 227.52255.00 227.52255.00 Unsecured No . . . .
it - 10, Amedba Revied l
6 [ A commisionr e o, At CST Divson 10002025 55856016000 5556016000 — o . . . .
ywa
ToTo20s
7 Department of Goods and Services Tax, Govt of Maharashtra Revised claim received on 80,38,73,738.00 80,38,73,738.00 Unsecured| No B B B B
8 ESIC - Ahemdabad 33221.00 Unsecured| No - - - -
9 EMPLOYEES STATE INSURANCE CORPORATION- KOCHI 19-09- 469.00 469.00 Unsecured| No - - -
10 ESIC- Kolkata 03-10-2025| 93.487.00 93.487.00 Unsecured| No - - -
n ESIC- Delhi 07-10- - - Unsecured| - - - claim form not available
(CGST Department, Ahemndabad has filed appeal against CESTAT Ahmedabad order No-A/11629 /2023 dated 01/08/2023 which was in favour
12 |The Asistant Commissiner, Conrsl GST & enira Excise, Diviion-1 112900158400 - Unsecured] No 112.90.01,584.00 - - ofcompany. matet i pending wih Bombay High Court vide departmental appeal No- CEXAL/S1562024 . Threfore the clim i claeified as
Daman Commisionerate !
Contgent clim
29102025
13 |EPFO. RO MumbaitDadar) Revisd can 7,62.89.063 Unsecured] o E E 172,16,101.00 Rs. 1,72,16,101 has been lamed twice
01.042026
Deputy Commissioner, Commercial Tax Department, Circle 11, Zone 1 07-11-2
LI i i . Revised on 19-11-2025 and 24-03. 3.46,68.666 3.44,24.427.00 Unsecured| No - - 2,44.239.00 Interest for 2023-24 of Rs. 244,239 is claimed twice, hence rejected
P 2026
Vi Sath B Pl
15 Deputy Commissioner of Commercial Taxes (Audit)-1 .10, DGSTO- 1 13-11-2025 10,55,86,467 10,55,86,467.00 Unsecured| No - - -
Bengalury
16 |ES.1. Corporation, Regional Ofice, Murmbai- 400012 Unsecured] No - - -
THE ASSISTANT COMMISSIONER, CGST & CENTRAL EXCISE.
” DIVISION-V INDORE, 2ND FLOOR CGO COMPLEX, INDORE 10-12-2025 | 2,91,76,400| 2,91,76,400.00 Unsecured| No -
oap)
18| Circle-9 (Commercial Tax Devartment) Indore. MF 5122008 XTRFNITY 346271600 Useoured] o -
19 Principal Commissioner of CGST & Central Excise, Lucknow 16-12-2025] 2.24,50302 2.24,50302.00 Unsecured| No -
SHRL G L NARASIVIHAM,
DY. COMMISSIONER OF CUSTOMS,
2 2512 10.08.23.55600 No E
' TAX RECOVERY CELL, IMPORT 8-12-2025] Unsecured
COMMISSIONERATE MUMBAI ZONE 11
SHRI HARRISON ANTONY (IRS)
DEPUTY COMMISSIONER (APPRAISING s N
2 1 3316169 33.16,169.00 No E
). O/o Commissioner of Customs, Custom House, Willingdon 31-12-2025 Unsecured
Isand. Cochine09
42 |Mhe Asissant Commissoner, Central GST & Central Excise, Divsion-L S 0o0es 09062500 rscced o |
Daman Commisioerate
THE STATE TAX OFFICER,
23 |TAXPAYER SERVICES CIRCLE 2,53,25.465 2532546500 Unsecured] No E
THRIKKAKARA. STATE GST DEPARTMENT
Rs. 18298176 Demand s set aside n Appealorder dted 030725
24 [Prinita, State Tax Offier, Room No. 210, 0/o ACST, Amisar 2 05032026 38212422 1212003500 Unsecured] No 2609238700 Furthr,an amount o Rs. 1637756 has been wafved under amensty order dated 24.06.2025 and 04.06.2025
Rs.6156426- GSTR- 38 has been led on 10.06.2024
25| A oo T ol o Aty CGST D, I o it — - -
Total 2,71.5L01.472.00 1,54.24,06,944.00 B 5 = 5 5 PEY
Note 1: | The claims admitted may change in case of receipt of any additonal from the Claimaints pd: of Books of Accounts.




